
 

 

भी की। लोकतंतर् को ज़मीनी Îतर पर ले जाने के कई Ģकार के Ģयास िकए गए। अभी इसमȂ और 
भी गंुजाइश की आवÌयकता है।  

महोदय, देश मȂ लगभग 787 िजले और लगभग 6,000 Åलॉक्स हȅ। जब जनता से सीधे 
इनका चुनाव कराया जाना सभंव होगा, तब देश मȂ उन पिरवारȗ को राजनीित मȂ आने का अवसर 
ĢाÃत होगा, िजनका बकैगर्ाउंड कोई राजनीितक पिरवार से नहीं होगा। देश के यशÎवी Ģधान मंतर्ी 
जी ने ‘एक देश, एक चुनाव’ की तरफ कदम बढ़ा िदया है और आज देश उसकी तरफ आगे बढ़ 
रहा है। उन्हȗने आÏवान भी िकया है िक ऐसे एक लाख पिरवारȗ के नौजवानȗ को, िजनकी िकसी 
भी Ģकार की राजनीितक पÍृठभिूम नहीं है, उनको राजनीित के माध्यम से आगे लाने का बीड़ा 
उठाया है। महोदय, मȅ िजस उǄर Ģदेश से आता हंू, वहा ंमȅने िवपक्ष की समावादी पाटीर् और बसपा 
की सरकारȗ को देखा है। जब भी िजला पचंायत और Åलॉक Ģमुख के चुनाव होते थे, तब सदÎयȗ 
को उठाकर महीनȗ के िलए बदं कर िदया जाता था और धन, बल और बाहुबल का ज़ोर होता था। 
हमारी सरकार के आने के बाद इसमȂ सुधार हुआ। हम िनवदेन करते हȅ िक िजला पचंायत और 
Åलॉक का Ëयिƪ जब जनता से चुना जाएगा, तब उसकी जनता के Ģित जवाबदेही होगी। अगर वह 
सीधे Åलॉक Ģमुख, बीडीसी सदÎय और िजला पचंायत सदÎयȗ से चुना जाता है, तो उसकी 
जवाबदेही मȂ 50 और 100 लोगȗ की इन्वॉÊवमȂट होती है। जब यह चुनाव सीधे जनता से कराया 
जाएगा, तो हजारȗ की सखं्या मȂ…एक िजले मȂ 800, 900 गर्ाम पचंायतȂ होती हȅ। लगभग Åलॉक मȂ 
50 से 60 गर्ाम होते हȅ। मȅ आपके माध्यम से और इस सदन के माध्यम से आÏवान करता हंू िक 
Åलॉक Ģमुख और िजला पचंायत अध्यक्ष के चुनाव को सीधे जनता की जवाबदेही बनाने के िलए 
यह चुनाव सीधे जनता ǎारा कराया जाए। …(समय की घंटी)… 
 
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by hon. Members, Shri Amar Pal Maurya: Dr. Fauzia Khan 
(Maharashtra), Shri Pradip Kumar Varma (Jharkhand), Shri Devendra Pratap Singh 
(Chhattisgarh), Shrimati Sumitra Balmik (Madhya Pradesh), Shrimati Maya Naroliya 
(Madhya Pradesh), Shri Madan Rathore (Rajasthan), Shri Mahendra Bhatt 
(Uttarakhand), Dr. Kalpana Saini (Uttarakhand), Shri Mayankbhai Jaydevbhai Nayak 
(Gujarat), Shrimati Rekha Sharma (Haryana), Dr. Sasmit Patra (Odisha), Shri 
Sujeet Kumar (Odisha), Shrimati Mamata Mohanta (Odisha).                                                               
            Shri K.R.N. Rajeshkumar – ‘Request for expeditious approval and funding for 
upgrading NH-44 Stretch from Dharmapuri to Namakkal from four lane to six lane’. 
 

Expeditious approval and funding for upgrading NH-44 Stretch from Dharmapuri to 
Namakkal from 4 lane to 6 lane 

 
SHRI K.R.N. RAJESHKUMAR (Tamil Nadu): Hon. Deputy Chairman, Sir, I rise to 
bring the attention of this august House the urgent need to upgrade the NH-44 
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stretch of 119.5 km from Dharmapuri to Namakkal in Tamil Nadu from a four-lane to 
six-lane highway. The project is currently at the DPR stage. Sir, this highway 
connects the industrial and agricultural hubs of Tamil Nadu, facilitating the 
transportation of goods and people between Bengaluru and Kanyakumari. The 
stretch between Salem and Namakkal passes through the Puduchatram block 
panchayat, which has a high population density and is home to many industrial units, 
schools, colleges and agricultural activities. The people in the region are heavily 
dependent on Puduchatram. Hence, it is essential to construct an over-bridge to 
reduce the risk of accidents, ensuring greater safety. Therefore, I request that this 
may be included in the DPR. 

Sir, Salem, a major city along this stretch, has a functional airport that serves 
as an important transit point. As you know, Namakkal is a poultry hub contributing 80 
per cent of Indian egg export. This key trade route passes through this highway. This 
region presently faces severe traffic congestion, which requires urgent attention.  
Therefore, Sir, I urge upon the Minister of Road Transport and Highways to expedite 
the approval and allocation of funds.  I also request the Government to give priority to 
this matter considering its significant impact on the region’s economic safety and 
overall development. Sir, I would also request the hon. Minister of Parliamentary 
Affairs – he is not in the House – whose native place is Namakkal. So, I request the 
hon. Minister, Dr. L. Murugan, to support and associate himself with this matter and 
get funds for this project. 
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by hon. Member, Shri K.R.N. Rajeshkumar: Shri R. Girirajan (Tamil 
Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri A. A. Rahim (Kerala), Dr. John 
Brittas (Kerala), Dr. Sasmit Patra (Odisha) and Shri Niranjan Bishi (Odisha). 
           Shrimati Mamata Mohanta – ‘Demand for establishment of New Steel Plant in 
Mayurbhanj, Odisha’. 
 

Demand for establishment of New Steel Plant in Mayurbhanj, Odisha 
 

Ǜीमती ममता मोहंता (ओिडशा): उपसभापित महोदय, मȅ ओिडशा के राइरंगपुर उपमंडल मȂ एक 
मेगा Îटील Ãलाटं Îथािपत करने की मागं पर सरकार का ध्यान आकिर्षत करना चाहती हंू। सर, 
िजले मȂ पयार्Ãत ससंाधन और खिनज सपंदा है। िजले के लोगȗ ने मेगा Îटील Ãलाटं की Îथापना के 
िलए अनंतापुर और कंटाबजंी के साथ-साथ आस-पास के इलाके के हजार िनवािसयȗ के ज्ञापन 
को कई बार सȚपा है। कई इÎपात कंपनी और एजȂसी इस के्षतर् से लोहा और अन्य खिनजȗ का 
खदान  कर रहे हȅ। िपछले कुछ वषर् से िंसचाई की सुिवधा, कमी और अपयार्Ãत बािरश के कारण 
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